303 Papers laid
[(Shri Om Mehtal
Baroda on the 14th August,
1872,

(1i) Memorandum of Action taken
on the Report. [Pl~~ed in
Library. See No, {-8838/
).

NOTIFICATION UNDER ESSENTIAL CoM-
moDITIEs Act, 1955

SHRI PRABHUDAS PATEL: I beg
to lay on the Table a copy of Notifi-
cation No. G.8.R. 684(E), (Hindi and
English versions) published in Gazette
of India dated the 9th December, 1974

DEGEMBER %, J974
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ynder ,u})—ncﬂqq (Bgdivt section ’95?
the Essentia) Commodities Act, 1985.
[Placed in Library. See No, LT-8839/
4).

STATEMENTS SHOWING ACTION TAKEN
pY GOVERNMENT ON ABSURANCES, E1C.
GIVEN DURING VARIOUS SESSIONS OF

LoE SaBHA '

SHRI B. SHANKARANAND: 1 beg
to lay on the Table the following
statements showing the action taken
by the Government on various assur-

Fourth Lok " Sabha

(1) Statement No. XXVI - .
(u) Statement No, XXXI

Fifth Lok Sabha

(ui) Statemeng No. XXXIV, +

(1v) Statement No. XXV .

{v) Statement No. XVII

(vi) Statement No. XV |
[(vi) Statement No. XVIII - )
| (viii) Statement No, XTI

(xi) StatementNo. X .

(x)¥Statement No. XI

(xi) Statement No. IV -+ . .

{xii) Statement No. I

-
.

.

-

ances, promises and undert kings
giwven by the Ministers during the
various sessions of Lok Sabha:—

. + Eleventh S.ssom, 1470,
Twelfth Session, 1970,

S:cond  Session,” 1971.

Fourth  Session, 1972

. . Fifth Session, 1972,
Sixth Session, 1972

’ Seventh  Session, 1973.

Eghth Sesston, 1973.

. . Ninth Session, 1973,

*  Tenth Session, 1974.

*  REleventh Session 1974.

. Twelfth Sesson, 1974,

(Placed in Library, See No. LT-8840/74).

Review AND ANNUAL REpPORT or Man-
GANESE ORre (INDIA) L7p., NAGPUR FOR
1972-73

THE DEPUTY MINISTER IN THE
MINISTRY OF EDUCATION AND
SOCIAL WELFARE AND IN THE
DEPARTMENT OF CULTURE (SHRI
ARVIND NETAM): On beball of
Shr1 Sukhdev Prasad, 1 beg to lay on
the Table a copy each of the following
papers (Hindl and English versions)

under sub-section (1) of gection 819A
of the Companies Act, 1966:—

(i) Review by the Government
on the working of the Manga-
nese Ore (India) Ltd., Nagpur
for the year 1872-73

(ii) Annual Report of the Manga-
nese Ore (India) Ltd. Nagpur,
for the year 1672.73 along
with the Audited Accounts
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and the comments of the
Comptroller and Auditor Ge-
neral thereon. [Placed in
Library. See No. LT-8841/
74].

Corron Texries  (ConxtroL) 2ND
AmNpr, OnrpER, 1974, REVIEWS .AND
ANNvAL RrrorTs or MINERALS AND
MeraLs TrapiNc Comre. or Imoma LD,
New DeLur, ror 1973-74 axo  Exrorr
Crepir AND GuaranTEE CoORP. LTD,
BOMBAY WITH AUDITED ACCOUNTS (OR
1973 anp Govr, RESOLUTION THEREON.

THE DEPUTY MINISTER IN THE
MINISTRY OF COMMERCE (SHRI
VISHWANATH PRATAP SINGH): 1
beg to lay on the Table:—

1. A copy of the Cotton Textiles
(Control) Second Amendment Order,
1974 (Hindi and English versions)
published in Notification No. SO.
3147 in Gazette of India dated the
30th November, 1974 under sub-sec-
tion (6) of section 3 of the Essential
Commodities Act, 1955, [Placed in
Library. See No, LT-8842/74].

2. A copy each of the following
papers (Hindi and English versions)
under sub-section (1) of section 619A
of the Companies Act, 1958:-—

(1) (a) Review by the Govern-
ment on the working of the
Minerals and Metals Trading
Corporation of India Ltd.
New Delhi for the year 1973-
4.

{b) Annual Report of the Mine-
rals and Metals Trading Cor-
poration of India Ltd. New
Delhi, for the year 1973-74
along with the Audited Ac-
counts and the comments of
the Comptroller and Auditor
Genera! thereon,

(iiy (a) Rewiew by the Govern-
ment on the working of the
Export Credit and Guarantee
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Corporation Ltd,, Bombay, for
the year 1978.

(b) Annual Report of the Export
Credit and Guarantee Cor-
poration Ltd., Bombay, for
the year 1973 alongwith the
Audited Accounts and the
comments of the Comptreller
and Auditor General thereon.
[Placed in Library. See No.
LT-8843/74].

3. (1) A copy each of the following
papers under sub-section (2) of sec-
tion 16 of the Tariff Commission Act,
1951 —

(a) Report (1974) of the Tariff
Commission on the continu-
ance of protection to the Dye-
intermediates Industry.

(b) Government Resolution No
12(1)-Tar/74, dated the 17th
December, 1974 (Hindi and
English  versions) notifying
Government’s decisions on the
above Report,

(n} A statement (Hindi and Eng-
lish versions) explaining the reasons
for not laying simultaneously the
Hindi version of the Report mentioned
at (it above. [Placed in Library. Sey
No. LT-8844/74].

Annvir Rerorr or Press CouwncriL or
INDIa FOR 1873

THE MINISTER OF INFORMA-
TION AND BROADCASTING (SHRI
1. X GUJRAL): On behalf of Shri
Dharam Bir Sinha, I beg to 1ay on the
Table a copy of the Annual Report
(Hindi and English versions) of the
Press Council of India for the vear
1973. under section 18 of the Press
Council Act, 1985. [Placed in Library.
See No. LT-8845/74].



